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ENGLISH TRANSCRIPT
DEERS DEAD AFTER EATING PLASTIC WASTE

GARGE DUMPED IN THE FOOTHILLS OF VANDALUR

ﬁlarrrm,& aaljlsq&mlr Ul 2_uliflpks wmerser

Q&dTmm SUGTOTL_ QYT (1568
Slerrevigs Sifleyssner

prr \ 2 gruliC_® 2 ulifipks Lomer el
w!t (Ji

 BREAKING NEWS 2%,

J"'\Jf'"
THANTHI TV

ENGLISH TRANSCRIPT

DEERS DEAD AFTER EATING PLASTIC WASTE
DEERS DEAD AFTER EATING PLASTIC WASTE NEAR VANDALUR, CHENNAI
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DEERS DEAD AFTER EATING PLASTIC WASTE

AS DEERS DYING INCIDENTS ARE FREQUENT, ANIMAL ACTIVISTS REQUEST
IMMEDIATE ACTION
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14 GPS Map Camera

Vandalur, Tamil Nadu, India

® 1/527b, Otteri Extension, Vandalur,
% Tamil Nadu 600048, India

Lat 12.894816° Long 80.0897156°
L 17/02/2025 08:53 AM GMT +05:30
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L4 GPS Map Camera

Vandalur, Tamil Nadu, India

474, Grand Southern Trunk Rd, Otteri
Extension, New Perungalathur, Yandalur, Tamil
Nadu 600063, India

Lat 12.895164° Long 80.088327°

17/02/2025 05:09 AM GMT +05:30
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Na.Ka.No. 948/2025/M District Forest Office,
Chennai Forest Division,
Chennai-15
Date: 26.03.2025,

Subject: People's Grievance Day Petition — Request to remove the Dumpyard in
the Vandalur GST Road - Redg.

Ref: 1. Thiru.M.Ravi, F-29,18th Floor, Spencer Plaza PHASE 1, 769, Anna
Salai, Chennai-600 002, dt.10.03.2025

2. People's Redressal Day Petition No: TN/ENVFOR/CPT/I/CCC/
10MAR25/11212140 dt.10.03.2025

3. Forest Ranger, Tambaram Forest Range, Chennai Forest Division
Na.Ka.No0.40/2025 dt.22.03.2025.

The place specified by the petitioner is the dumpyard of Kattangulathur Union

situated near the GST Road adjacent to the Vandalur Reserve Forest. On the

Instructions given by the District Forest Officer, Chennai to the Block Development

Officer on 18.02.2025 to not continue operating its dumpyard in the said place as the
deers from this Reserve Forest are grazing in the dumpyard and causing serious
danger to its lives and other wild animals, the said activities were stopped. As the
dumping was again continued in the said place, on enquiries made with the Block
Development Officer (Panchayat), it was informed that there is no other place to dump
garbage, during the process of selecting the right place, the wild animals are being
prevented from entering inside the said place by protecting it using guards and tall
metal sheets. It is informed that if there is any loss of life to wild animals due to the

adumpyard In the future, appropriate action will be taken under the Wildlife Protection
Act, 1972.

Om/- V.A. Saravanan
District Forest Office,
Chennal Forest Division,

Chennai-15.
To: Thiru. M. Ravi,
F -29, 18" Floor, Spencer Plaza PHASE |,
769, Anna Salai, Chennai — 600 002.
9940338376
N.N.V.P/
Sd. xxx.

Superintendent
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L4 GPS Map Camera

. «% % Vandalur, Tamil Nadu, India
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1/527b, Otteri Extension, Vandalur, Tamil

" Nadu 600048, India
* Lat 12.895478° Long 80.088971°

27/03/2025 06:25 PM GMT +05:30
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Vandalur, Tamil Nadu, India

1/527b, Otteri Extension, Vandalur, Tamil
. Nadu 600048, India

Lat 12.895478° Long 80.08898°
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Vandalur, Tamil Nadu, India
1/527b, Otteri Extension, Vandalur, Tamil
Nadu 600048, India

Lat 12.895472° Long 80.088936°
27/03/2025 06:25 PM GMT +05:30
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